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OFDE 

S.N.Mallick, Jc 

None appears for the petitioner today when the matter is 

called for admission hearinq. Ms.U.Sgnyal v  counsel appears for the 

respondents. It appears from the record that an earlier ?our successive 

occassions none ap.rJeared for the petitioners on calls. Accordin1y the 

application is dismissed for default. No order as to costs. 
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